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Government of Jammu & Kashmir UT.
OFFICE OF THE EXECUTIVE ENGINEER R&B DIVISION BARAMULLA.
e-Auction Notice No: - 02 of 2022-23 dated 16.03.2023
For and on behalf of Lt. Governor of J&K (UT), Itis hereby notified for the information of General Public and
the timber traders/ extraction contractor in particular that e-Auction Notice/ sale of the marked Poplar Trees
coming under the alignment from Narbal to Baramulla National Highway through e-Auction on the basis of “As
itis where itis” at different location as per the details given below.

S. | Package Location Total | Minimum | Amountof | Time for Cost of Bid

No | No No of | Reserve bid | C.D.R @2% | Completion | Document
Trees | (Inlacs) | (inRs) (Evacuation)| (in Rs)

01 | NH Pattan | Ganjipora to Hyderbeigh | 577 142.04 285000/- 20 days 2600/-

02 | 1C&1D Sangrama to Delina 168 | 45.76 92000/ 20 days 1100/-

03 | NH Knispora | Kanispora to Khanpora | 503 103.15 207000/~ | 20 days 2600/-

1. The Bidding documents consisting of qualifying information, eligibility criteria, specifications, bill of quantities
(B.0.Q), Set of terms and conditions of contract and other details can be seen/downloaded from the departmental
website www.jktenders.gov.in as per the scheduled date given below.

1 | Date of issue of Tender Notice 16.03.2023

2 | Period of downloading of bidding documents | From 17.03.2023 to 27.03.2023 4:00PM

3 | Bid submission Start date 17.03.2023

4 | Bid Submission End Date 27.03.2023 upto 4:00PM

5 | Date and time of Opening of Bids (Online) 28.03.2023 upto 11:00AM in the office of the Executive
Engineer R&B Division Baramulla

1. Bids must be accompanied by a Treasury Challan (dated between the bid start date and the Bid Submission End date)
deposited in M.H. 0059 mentioning there in the Package No/ Location/ Auction Notice Number in favoru of Executive
Engineer R&B Division Baramulla (tender inviting authority) as the cost of the tender document & Earnest money
in favour of Executive Engineer R&B Division Baramulla (Tender receiving authority) in the shape of CDR/FDR.

. The Bids shall be deposited in electronic format on the departmental website www.jktenders.gov.in.

. The Bids uploaded on the website up to due date will be opened on date mentioned above, in the office of the Bid
Receiving Authority, i.e. Executive Engineer R&B Division Baramulla.

a. The original instruments in respect of EMD and relevant Technical Bid Documents etc must be uploaded by the
contractors. However, the bidder who is declared H-1 after opening of Financial Bids shall submit hard copies of
original instruments in the office of the Executive Engineer R&B Division Baramulla

b. CDR means ‘Call Deposit Receipt” and FDR means ‘Fixed Deposit Receipt' issued by any Nationalized/ Scheduled
Bank pledged to the Tender Receiving Authority i.e. Executive Engineer R&B Division Baramulla.

4. Financial Bids of those bidders who have technically qualified will be opened online in the office of the Executive
Engineer R&B Division Baramulla immediately after the evaluation of technical bid is completed by the committee.
In case of some un-foreseen circumstances, holiday or otherwise, the date of opening of the bids as specified shall
be the next working day, or else notified separately.

5. (a) The bidders shall be required to submit a sum as Earnest Money Deposit specified in the tender document for due
performance of contract. The bid for work shall remain open for acceptance for a period of 120 days from the date
of opening of bids. If any bidder withdraws his/her bid before the said period or makes any modification in the terms
and conditions of the bid, the Earnest Money shall be liable to be forfeited in favour of J&K Forest Development
Corporation Ltd.

(b) If the tender is accepted, the Earnest Money will be retained as part of security for due fulfillment of the contract. The
Earnest Money of other contractors shall be released to them but the R&B Department for any loss or depreciation
that may occur as hither-to-fore while in its possession, nor be liable to pay any interest thereof.

(c) Tenders uploaded without details of Earnest Money Deposit of requisite amount shall be summarily rejected.

(d) In case it is found that the contractor(s) has/have furnished misleading/wrong or fraudulent information/documents,
the Earnest Money Deposit of the contractor(s) will be forfeited or otherwise the contractor (s) shall be liable for

w N

cancellation. Member Secretary
(Poplar Auction Committee)
No: 15341-50 Executive Engineer,

Dated: 16.03.2023

DIPK-18729/22 R&B Division Baramulla

% d7 3w agicr Branch: (Main Branch) Bikaner, Gangashahar Road, Sale notice for sale of
j 3 k fEI ja Near Udhawiji Ki Samadi, Chhipo Ka Mohalla, Bikaner-334001 (Raj.) .
e TR Tel.: 0151-2202915 _E-mail: bikane@bankofharota.com Movahle/immovahle Properties

"APPENDIX-I\I-A" [See Proviso to Rule 6(2) and Rule 8(6)]

E-Auction Sale Notice for Sale of Movable/Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described
immovable property mortgaged/charged to the Secured Creditor, Symbolic Possession of which has been taken by the Authorised Officer of Bank of
Baroda, Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is"basis for recovery of dues in below mentioned
account/s. The details of Borrower/s/Mortgagor/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase

| Amount are mentioned below -

Sr./| Name & address Description of the Total Date & | Reserve Price Status of Property

Lot| of Borrower/s/ | \oyable/immovable property Dues Timeof | EMD Possession | Inspection

No. | Guarantor/ Mortgagor |,ith known encumbrances, if any E-Auction | - Bid k‘:l;’_"ase (P,Ph sical date

1. |M/s Annapurna Prime [ 1.Equitable Mortgage of Industrial Rs.1,76,96,977/-( 29.04.2023| Property Value:

Foods Borrower/|Property standing in the name of M/s| ~ (inclusiveof [2.00PMto | Rs.265.03Lakh | Symbolic | 27.04.2023
Partners 1.Mr. Motilal | Annapurna Primes Foods situated at| interestupto f §.00PM |+ Plant & Machinery
Rathi S/o Paramsukh | Plot No. G-1-108, Beechwal Industrial | 31-12:2022) + | (with |Value Rs.15.30 Lakh
Rathi, 2.Mrs. Durga|Area, Bikaner, admeasuring area is| interest, Cost, | unlimited | Total = 280.33 Lakh EMD
Devi Rathi W/o Suresh| 1000 Sg. Meters, Bounded : East:-| charges & i Submission
Rathi, 3.Mrs. Madhu|Plot No. G-1-115, West:- Road 12| Other expenses| 10 min. EMD 28.033/- Lakh Date
Rathi W/ Giriraj Rathi | Mtr. Wide, North:- Plot No. G-1-109, etc. each) B Amount 28.04.2023
South:- Plot No. G-1-107 2.Mayahle Property : Plant and Machinery (Ground Nut Processing (Decorticator Unit)) Rs. 0.50 Lakh upto 4.00 PM

For detailed terms and conditions of the sale, please refer to the link provided in https://www.bankofbaroda.com/e-auction.htm and https://ibapi.in
and also portal Bank of baroda secured creditors website. Also, prospective bidders may contact the Authorised officer on Tel No.0151-2202915
Mobile: 8875001928

Date: 24.03.2023, Place: Bikaner

Authorised Officer, Bank of Baroda

@' M.P. HOUSING & INFRASTRUCTURE DEVELOPMENT BOARD

NOTICE INVITING E-TENDER

Online percentage rate bids for the following works are invited from registered contractors and
firms of repute fulfilling registration criteria:-

System Name of Work Probable Completion Date of Date of
Tender Amount of Period Purchased | Opening of
No. Contractor (Months) Tenders
2022_ | CONSTRUCTION | Rs. 78450000/- | 12 Months | 28.03.2023 | Envelope-A
MPHID_ | OF AYUSH EMD i/lcrainy | At10:30 AM | 11.04.2023
262218 | DEPARTMENT Rs. 78450/- season To At 10:30 AM
OFFICE COST OF FORM 10.04.2023 | Envelope-C
BUILDING AT Rs. 11800/- At23.30 PM | 17.04.2023
GUNA. (including GST) at 15.00 PM

Full details of the above Tender can be seen on https://mptenders.gov.in. Amendments to NIT
if any shall be published on website only.
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SICOM LIMITED
Registered Office: Solitaire Corporate Park, Building No. 4, Chakala,
Andheri (East) Mumbai — 400 093. Tel No: - (022) 66572 700

EXPRESSION OF INTEREST (EQI) FOR SALE OF ASSET OF MVL LIMITED
SICOM Limited, a Public Financial Institution, invites Expression of Interest (EOIs) latest by
April 20, 2023 alongwith EMD @1% of offer price from interested parties for purchase of
commercial property at 1st floor (2 Wings) of MVL iPark admeasuring super built up area of
23987.802 sq. ft at Sector 15(ii), near 32nd Mile stone, situated at Village Silokhara, Tehsil &
Dist: Gurgaon, Haryana on “AS IS WHERE IS, AS IS WHAT IS, WHATEVER THERE IS AND
WITHOUT RECOURSE BASIS AND WITHOUT ANY WARRANTY AND IDEMNITIES” in terms
of provision of SARFAESI Act under Swiss Challenge Method.

The details of assets and the terms and conditions of sale are available on our website
www.sicomindia.com. The party with the highest offer shall get the first right of refusal under
Swiss Challenge at the auction of the assets to be conducted subsequently.

Place - Mumbai (Authorised Officer)
Date - March 25, 2023 SICOM Limited

i SICOM

LIMITED

i dr f noian sank

Branch: Laxmangarh, Sikar

APPENI]IX IV (Rule-8(1)) POSSESSION NOTICE (for immovable property)

Where as The undersigned being the Authorized Officer of the Indian Bank under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under Section 13 (12) read with rule 8 and 9 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 16.05.2022 Calling
upon the borrower/Mortgagor/ Guarantor:- 1. M/s Jai Shree Shyam Agencies
(Proprietorship Firm/ Borrower), 2. Raghuveer Maharia S/o Baluram Maharia (Guarantor),
3. Mr. Gangadhar Singh (Legal Heir) F/o Late Mr. Ramchandra Singh
(Proprietor/Borrower/Mortgagor), 4. Mrs. Choti Devi W/o Mr. Gangadhar Singh (Legal Heir)
M/o Late Mr. Ramchandra Singh (Proprietor/Borrower/Mortgagor), 5. Mrs. Bimla Devi
(Legal Heir) W/o Late Mr. Ramchandra Singh (Proprietor/Borrower/Mortgagor) with our
Indian Bank, Laxmangarh, Sikar Branch to repay the amount mentioned in the notice being
Rs. 15,62,288/- (Rupees Fifteen Lakh Sixty Two Thousand Two Hundred and Eighty Eight
Only) due and outstanding as on 16.05.2022 along with further interest, cost, expenses and
charges within 60 days from the date of receipt of the said notice.
The Borrower/Mortgagor having failed to repay the amount, notice is hereby given to the
borrower/Guarantor/Mortgagor and the publicin general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him under Section 13 (4)
of the said Act read with rule 8 and 9 of the said rules on this 20th day of March of the year 2023.
The Borrower/Mortgagor in particular and the publicin general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Indian Bank for
an amount of Rs.15,62,288/- (Rupees Fifteen Lakh Sixty Two Thousand Two Hundred and
Eighty Eight Only) due and outstanding as on 16.05.2022 along with further interest, cost,
expenses and charges. We draw attention to the provisions of Section 13(8) of the SARFAESI Act
and the Rules framed there under which deals with your rights of redemption over the securities
Description of the Inmovable Property
All that part and parcel of the property in the name of Late Mr. Ramchandra Singh S/o Gangadhar
consisting on Araji/Patta No. 21, Area 646.88 Sq. Yards. situated at Village Dantujala Post-
Bhuma Bara, Tehsil- Laxmangarh, Dist-Sikar. Registered at Sub-registrar Laxmangarh First,
District-Sikar vide Patta No. 21, dated 06.02.2009 registered at Sub-registrar Laxmangarh, Sikar
dated 24.02.2009in book no. 1 vol. No. 242, Page No. 35 Sr. No. 637 & Additional Book No. 1 Vol.
No. 418 Page No. 99 to 104 and Boundaries - East: Aam Rasta, West: House of Mohanlal S/o
Ksa Ram, North: Aam Rasta, South: House of Surendra S/o Bhura Ram
Date : 20.03.2023 Place: Laxmangarh Authorised Officer, (Indian Bank)

Edelweiss | asser

deas create, values protect | RECONSTRUCTION

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
Corporate Identity Number: U67100MH2007PLC174759
Registered Office: Edelweiss House, Off CST Road, Kalina, Santacruz
(E), Mumbai — 400 098 |Tel: +91 22 4088 6090/6620 3149
Contact Centre No: 1800 2666540
Email: customercare.retailarc@edelweissfin.com www.edelweissarc.in

APENDIX IV [rule-8(1)]
Possession Notice (for Immovable property)

Whereas, The authorized officer of Edelweiss Asset Reconstruction Company Limited,
acting in its capacity as the Trustee of EARC Trust - SC 458 (hereinafter referred to as
“EARC’), under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
Section 13(12) read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued
a demand notice dated 11.03.2022 calling upon the borrower/Guarantors/mortgagors
being Bansal Jewellers, Mr. Mahabir Prasad Aggarwal, Mrs. Anju Aggarwal, Mr.
Satish Aggarwal, Mrs. Bimla Aggarwal Alias Bimla Dev to repay the total outstanding
in the loan account No. 650013202261 and 570000024615 held by the borrower/
Guarantors/ mortgagors, to the tune of Rs. 5,59,32,096/- (Rupees Five Crore, Fifty Nine
Lacs, Thirty Two Thousand, Ninety Six only) as on 30.09.2021 within 60 days from the date
of receipt of the said notice. The aforementioned Loan Facilities were advanced by
Indusind Bank Limited (hereinafter referred to as the IBL/Original Lender), thereafter, in
consonance with the provisions of Section 5 of the said Act, the original lender has
assigned/transferredthe Loan Account held by the aforesaid borrower/co-borrowersalong
with the underlying security thereinto EARC vide Assignment Deed dated 28.03.2022.

The borrower having failed to repay the amount, notice is hereby given to the borrower/co-
borrowers and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under sub-
section (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules,
2002 on this the 23th day of March, 2023.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act,
inrespectof time available, to redeem the secured assets.

The borrower in particular and the publicin general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the Edelweiss
Asset Reconstruction Company Limited acting in its capacity as the Trustee of EARC
Trust - SC 458 for an amount of Rs. 5,59,32,096/- (Rupees Five Crore, Fifty Nine Lacs,
Thirty Two Thousand, Ninety Six only) as on 30.09.2021.

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that piece and parcel of the mortgaged property Property No. A-144, built on Plot no.
144, measuring 161 sq. yards (116 sq. yards + 45 sq. yards), situated in the colony known
as Old Gupta, Near Vijay Nagar, Delhi

Authorized Officer
Edelweiss Asset Reconstruction Company Limited
(Trustee for EARC-TRUST-SC 458)

Date: 25.03.2023
Place: New Delhi

FOR THE ATTENTION OF THE CREDITORS OF
SUPERIOR INDUSTRIES LIMITED

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of corporate debtor for Ir Limited

==IndiaShelter

Home Loans

INDIA SHELTER FINANCE CORPORATION LTD.

REGD: OFFICE:- PLOT-15,6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002
BRANCH OFFICE : Khasra No. 2016, Nirbhay Singh Circle, Near Hdfc Bank, Jhalawar, Rajasthan - 326001

PHYSICAL POSSESSION NOTICE FOR IMMOVABLE PROPERTY

WHEREAS, THE UNDERSIGNED BEING THE AUTHORISED OFFICER OF THE INDIA SHELTER FINANCE AND CORPORATION LTD, UNDER THE SECURITISATION
AND RECONSTRUCTION OF FINANCIAL ASSESTS AND ENFORCEMENT (SECURITY) INTEREST ACT,2002 AND IN EXERCISE OF POWER CONFERRED UNDER
SECTION 13(2) AND 13(12) READ WITH RULE OF THE SECURITY INTEREST (ENFORCEMENT) RULES,2002,ISSUED A DEMAND NOTICE ON THE DATE NOTED
AGAINST THE ACCOUNT AS MENTIONED HEREINAFTER, CALLING UPON THE BORROWER AND ALSO THE OWNER OF THE PROPERTY/SURETY TO REPAY THE
AMOUNT WITHIN 60 DAYS FROM THE DATE OF THE SAID NOTICE. WHEREAS THE OWNER OF THE PROPERTY AND THE OTHER HAVING FAILED TO REPAY THE
AMOUNT, NOTICE IS HEREBY GIVEN TO THE UNDER NOTED BORROWERS AND THE PUBLIC IN GENERAL THAT THE UNDERSIGNED HAS TAKEN PHYSICAL
POSSESSION OF THE PROPERTY/IES DESCRIBED HEREIN BELOW IN EXERCISE OF THE POWERS CONFERRED ON HIM/HER UNDER SECTION 13(4) OF THE SAID
ACT READ WITH RULES 8 & 9 OF THE SAID RULES ON THE DATES MENTIONED AGAINST EACH ACCOUNT. NOW, THE BORROWER IN PARTICULAR AND THE
PUBLIC IN GENERAL IS HEREBY CAUTIONED NOT TO DEAL WITH THE PROPERTY/IES AND ANY DEALING WITH THE PROPERTY/IES WILL BE SUBJECT TO THE
CHARGE OF INDIA SHELTER FINANCE CORPORATION LTD FOR AN AMOUNT MENTIONED AS BELOW AND INTEREST THEREON, COSTS, ETC.

NAME OF THE BORROWER/GUARANTOR|  DESCRIPTION OF THE CHARGED /MORTGAGED DT. OF DEMAND NOTICE,
{OWNER OF THE PROPERTY) PROPERTY(ALL THE PART & PARCEL OF AMOUNT DUE AS ON DATE
& LOAN ACCOUNT NUMBER THE PROPERTY CONSISTING OF) OF DEMAND NOTICE

MUNNI BAI W/O KAILASH CHAND, KAILASH |ALL THAT PIECE AND PARCEL OF PROPERTY | DEMAND NOTICE 23-FEB-2022
CHAND MALI S/O KANHAIYA LAL MALI &|BEARING HOUSE NO-33 IS SITUATED KHERABAD | Rs. 3,23,318.97/- (Rupees Three Lakh(s) Twenty 23
LALIT SUMAN S/O KAILASH CHAND MALI[RAMGANJ MANDI TEH. RAMGANJMANDI |Three Thousand Three Hundred Eighteen and | March
+| RESIDE AT: RAILWAY LINE KE PASS, MARUTI |DIST"T. KOTA (RAJ.), ADMEASURING AREA 20 x | Ninety Seven Paise Only) DUE AS ON 28-FEB- 2023
NAGAR, RAMGANJMANDI, KOTA 32651915 =300 SQ.FT. BOUNDED :- EAST: PLOT NO-32, (2022 TOGETHER WITH INTEREST FROM 01-
RAJASTHAN LOAN ACCOUNT NO./APID WEST: PLOT NO-34, NORTH: COLONY ROAD, | MAR-2022 AND OTHER CHARGES AND COST
HL2000005725/AP-0557954 SOUTH: PLOTNO-21 TILL THE DATE OF THE PAYMENT.

FOR ANY QUERY PLEASE CONTACT MR. NARENDER SINGH (+91 94611 65805) & MR. YAGYA NARAYAN SINGH (+91 99829 45179)

PLACE:Jhalawar Date:25.03.2023 (AUTHORIZED OFFICER) FOR INDIA SHELTER FINANCE CORPORATION LTD

DATE OF
PHYSICAL
POSSESSION

FRR Group, 11th Floor, Hyatt Regency Complex,
New Tower, Bhikaji Cama Place, New Delhi-110066
Registered office:- 2401 Gen. Thimmayya Road,

T
r A
Indusind Bank i)
Pune-411001, India. CIN: L65191PN1994PLCC076333
{Rule 8(1)] Possession Notice (For Immovable property)

The undersigned being Authorised Officer of Indusind Bank Limited under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest (SARFAESI) Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 9
of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 15.06.2022 calling upon the Borrower/ guarantor(s)
/Mortgagor(s), Aura Incorporated, Mr. Niraj Sharan, Mrs. Sumita Sharan, to repay the amount mentioned in the notice being of
Rs.5,21,87,237.99 (Rupee Five Crore Twenty One Lac, Eighty Seven Thousand Two Hundred Thirty Seven and Paise Ninety Nine
only) as on 31.05.2022 together with further interest from 01.06.2022 plus cost, charges and expenses etc. thereon within 60 days of
the said notice.
The Borrower, Guarantor(s) and Mortgagor(s) having failed to repay the amount, notice is hereby given to the borrower, guarantor(s),
mortgagor(s) and the public in general that the undersigned has taken possession of the properties described herein below in exercise
of powers conferred on him under section 13(4) of the said Act read with Rule 8 of said Rules on this 24 day of March of the year 2023.
The Borrower, Guarantor(s), Mortgagor(s) in particular and the public in general is hereby cautioned not to deal with the property and
any dealings with the property will be subject to the charge of the Indusind Bank Limited for an amount of Rs. 5,21,87,237.99 (Rupee
Five Crore Twenty One Lac, Eighty Seven Thousand Two Hundred Thirty Seven and Paise Ninety Nine only) as on 31.05.2022 together
with further interest from 01.06.2022 plus cost, charges and expenses etc. thereon.

DESCRIPTION OF IMMOVABLE PROPERTIES

All that piece and parcel of First floor of property bearing No. S-241 (measuring 381 sq. yards), Greater Kailash, Part -II, New Delhi
Bounded as under: North: Plot no. S-239, South: Plot no. S-243, East: Road, West: Service Lane

Date: 25.03.2023 Place: New Delhi Authorised Officer, Indusind Bank Ltd.

-'";Ifkigihxe!te " INDIA SHELTER FINANCE CORPORATION LTD.

Registered Office: PLOT-15,6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002. Branch Office: Khasara No.- 1539,
Chak No. 2, Brham Vihar, Gautam Vihar, Main Sojat Road, Pali — 306401, Branch Office: Plot No. 6, Kasturaba Colony, Block No. 3, Bagora
Road, Jalore-343001 Branch Office: 1st Floor , Ashirwad Plaza, In line of Pragya School, Beawar Road, Bijai-Nagar - 305624

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

NOTICE FOR SALE OF IMMOVABLE PROPERTY/s MORTGAGED WITH India Shelter Finance Corporation (ISFC) (SECURED CREDITOR) UNDER THE
SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 Notice is hereby given to the public
in general and in particular to the borrower(s), co borrower/s and guarantor(s) or their legal heir/s representatives that the below described immovable
property/s mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of ISFC (secured creditor), will
be sold on 11-APRIL-2023 (Date of Auction) on “AS IS WHERE IS”, “AS IS WHAT IS” and “WHAT EVER THERE IS” basis for recovery of outstanding dues from
below mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit is mentioned below. The sealed envelope
containing the EMD amount for participating in Public Auction shall be submitted to the Authorised Officer of ISFC on or before 10-APRIL-2023 till 5 PM at
Branch/Corporate Office: PLOT-15,6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002, Branch Office: Khasara No.- 1539, Chak No.
2, Brham Vihar, Gautam Vihar, Main Sojat Road, Pali — 306401, Branch Office: Plot No. 6, Kasturaba Colony, Block No. 3, Bagora Road, Jalore-343001,
Branch Office: 1st Floor, Ashirwad Plaza, In line of Pragya School, Beawar Road, Bijai-Nagar - 305624

Type of
Possession
(Under
Constructive/

Physical)
PHYSICAL

Name of Borrower(s)/
Co- Borrower(s)/

Date of Demand Notice
Earnest

y Loan Account No./ Money

Guarantor(s)/
AP Number

Legal Heir(s)/ Legal Rep Amount as on date

16-09-2022

Rs. 1990738.38 (Rupees Nineteen lakh
Ninety Thousand Seven Hundred Thirty
Eight paise Thirty Eight Only) as on 15-
09-2022 with further interest applicable

MRS. DURGA DEVI, MR.
SUNIL & MR. DHARAM
DAS

Rs. 1,01,250/-
(Rupees One
Lakh(s) One

Thousand Two
Hundred Fifty

Only)

Rs. 10,12,500/-
(Rupees Ten
Lakh(s) Twelve
Thousand Five
Hundred Only)

HL36CHLONS0000050|
38775/AP-10082798

from 16-09-2022 until paymentin full

DESCRIPTION OF THE IMMOVABLE PROPERTY: All Piece And Parcel Of Residential House (Plot No. 28) Measuring 30' X 40' = 1200 Sqft. Or 133.33 Sq. Yads. Situated At
Rajendra Nagar Vistar (Pali Chak No.2, Khasra No. 1826/361) Pali (Raj.) Bounded As: East: Plot No. 29. West: 20 Ft. Road. North: Plot No. 11. South: Road.

HL2000003136/AP- | MRS. RINA BANO W/O | 28-12-2017 PHYSICAL Rs. 4,95,720/- Rs. 49,572/-
0316608 BABBUDDIN, MR. Rs. 3199-1_;11/' (Rupees 'I"hree Lakh(s) (Rupees Four (Rupees Forty
2. BABBUDDIN & MR. Ninety Nine Thousand Eight Hundred Lakh(s) Ninety Nine Thousand

Eleven Only) as on 31-12-2017 with Five Thousand Five Hundred

GANI MOHD
further interest applicable from 01-01- Seven Hundred Seventy Two
2018 until payment in full Twenty Only) Only)

DESCRIPTION OF THE IMMOVABLE PROPERTY: ALL THAT PIECE AND PARCEL OF PROPERTY BEARING PATTA NO. 05, AREA ADMEASUING 35X70=2450
SQ. FT. IS SITUATED AT SULTANPURA GRAM PANCHYAT, BADLA TEHSIL HURDA DIST. BHILWARA (Raj.) Bounded As: EAST : COMMON ROAD, WEST :
OWN BADA, NORTH : NANNU JI DOI & SOUTH : NATHU KHAN MANSURI

CHL100004821/AP- | MRS. MAPIYA BANU & | 19-11-2019 PHYSICAL Rs. 3,40,000/- Rs. 34,000/-
0797597 MR. SHAMBHU KHAN | Rs.286595.74/- (Rupees Two Lakh Eight (Rupees Three (Rupees Thirty
3. Six Thousand Five Hundred Ninety Five Lakh(s) Forty Four Thousand
& Seventy Four Paise Only) as on 30-11- Thousand Only) Only)

2019 with further interest applicable
from 01-12-2019 until paymentiin full

DESCRIPTION OF THE IMMOVABLE PROPERTY: ALL THAT PIECE AND PARCEL OF THE PROPERTY SIATUED AT ABADI BHOOMI, BALANAGAR COLONY,
JALORE-A, KHASRA NO. 1399, CONVERTED LAND OF AREA 1271.11 SQ. GAJ, % PART PLOT NO.27, AREA 55X17=935 SQ. (Raj.) BOUNDED AS : EAST :
PLOT NO. 24, WEST : ROAD “30 FT.” WIDE, NORTH : PLOT NO. 28, SOUTH : REMAINING PART OF PLOT NO. 27 (WIDE “55 FT.”)

Terms and conditions:

1)The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with the Branch/Corporate Office: PLOT-15,6TH FLOOR, SEC-44,
INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002, Branch Office: Khasara No.- 1539, Chak No. 2, Brham Vihar, Gautam Vihar, Main Sojat Road, Pali — 306401,
Branch Office: Plot No. 6, Kasturaba Colony, Block No. 3, Bagora Road, Jalore-343001, Branch Office: 1st Floor, Ashirwad Plaza, In line of Pragya School, Beawar Road,
Bijai-Nagar - 305624 between 10.00 a.m. to 5.00 p.m. on any working day.

N

. | Date of incorporation of corporate debtor | 07/12/1998

w

. | Authority under which corporate debtor Registrar Of Companies, Delhi
is incorporated / registered

CIN:- U74110DL1998PLC097329

IS

| Corporate Identity No. / Limited Liabilty
Identification No. of corporate debtor

Visit us : www.mphousing.in H.-‘mphidb (Pawan Markam)
E-mail : eednhbgun@mp.gov.in » /mohidb E.E., Division - Guna
M.P. Madhyam/109097/2023 =impni Tel. :- 07542-268298

TPSODL

TP SOUTHERN ODISHA DISTRIBUTION LIMITED

(Procurement Department)
Call Center/Training Center- Duduma Colony,

5. |Address of the registered office and Registered Office As Per ROC Company Master Data :-

principal office (if any) of corporate Pvt No-202, Prop No-E-57, Sffloor West Vinod Nagar,
debtor Near Shanti Marg, New Delhi — 110092

6. | Insolvency commencement date in 23rd March, 2023
respect of corporate debtor

7. |Estimated date of closure of insolvency
resolution process

19th September, 2023

8. |Name and registration number of the
insolvency professional acting as
interim resolution professional

Piyush Moona
IBBI Registration No:
IBBI/IPA-001/IP-P00990/2017-2018/11630

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: Flat No. 04034 Ats Advantage, Ahinsa Khand
1, Indirapuram, Ghaziabad — 201014
E-mail : piyushmoona@gmail.com

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: Synergy Insolvency Professionals LLP
906,-thum Tower A, Sector 62, Noida - 201309
E-mail : cirp.superiorindustries@gmail.com

For detailed tender, please visit Tender Section on TPSODL website
https://www.tpsouthernodisha.com

H o 11| Last date for submission of claims 6th April 2023
Ambagada’ Berhampur’ Odisha-760006 12| Classes of creditors, if any, under Not Applicable As Per Information Available With IRP
. clause (b) of sub-section (6A) of section | Till Dat
NOTICE INVITING TENDER Date: 25.03.2023 21 secomeinad by o momsortion |
TP Southern Odisha Distribution Limited (TPSODL) invites tender from eligible vendors for following:| [l15 professional _ _
.|Names of Insolvency Professionals Not Applicable
Tender Fee | Last date and identified to act as Authorised
,\?‘IJ' Tender Description NIT Number FRN;D) inclusive of [time of Payment Representative of creditors in a class
- | GST(Rs.) | of Tender Fee ||\, |(Teenames for cach dass _ —
- | (@) Relevant Forms and Web Link: https://ibbi.gov.in/en/home/downloads
1 Supply of Angle, Channel, Flat and| TPSODL/OT/ 50.000/- 5.000/- 04.04.2023; (b) Details of authorized representatives | Not Applicable As Per Information Available With
" |F-clamp 2022-23/142 ’ ’ 18:00 Hrs. are available at IRP Till Date
5. | Supply of Earthing Device GI Pipe[TPSODL/OT/[ o oo | 5000, | 04:04.2023; Bonch has ordoratl e Gommencemant of 3 Corborate Insoency Rosolution Process of
" [40 MM 2022-23/152 ’ ’ 18:00 Hrs. the s/l’{‘%?:mon INDUSTRIES LIMITED on 23rd March, 2023 vide order in Petition no. IB-
1032/ND/2018.
3 Supply and Installation of Control| TPSODL/OT/ 5.00.000/-]  5.000/- 10.04.2023; Trecrednﬁrsof?upsmt??|Nmr1‘sATR|IEsL|M|TEhD,|areher%byc?ned ugor;tosubn?itthﬁir
. B 00, , . i it 6tl il, 2023 to the Interi ti i t t
& Relay Panel 2022-23/153 18:00 Hrs. | | Sl withpioof cn o befoe ot Apr, 2023 fo h nfrm Fecluion Frofssinal e
4 Supply of Silica Gel Breather at|TPSODL/OT/ 50.000/- 5.000/- 05.04.2023 The financial creditors shall submit their claims with proof by electronic means only.
- |TPSoDL 2022-23/151 , , 18:00 Hrs. ﬁql;gtnr:r creditors may submit the claims with proof in person, by post or by electronic
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate it
5. |Rate Contract for supply of 33kV[TPSODLIOT/| g oo o1~ | 04.04.0023, | | Aioaccrediorbolonang o css,aslstodagst hocrty No, 12 el i 1
" 11250A & 11kV 1250A Outdoor VCB|2022-23/146]| " ’ 18:00 Hrs. agalr]st entry No.13 to act as authorized representative of the class in Form CA - Not
6 Supply of KIT KAT Fuse of various| TPSODL/OT/ 50.000/- 5.000/- 05.04.2023 ut offalse or ding proofs of claim shall attract penalties.
" |ratings 2022-23/150 ’ ’ 18:00 Hrs. Sd/-

Piyush Moona

(Partner - Synergy Insolvency Professionals LLP)
Interim Resolution Professional

In the matter of SUPERIOR INDUSTRIES LIMITED
IBBI Reg. No.: IBBI/IPA-001/IP-P00990/2017-18/11630

Date: 24th March 2023
Place: Noida

2)Theil property shall not be sold below the Reserve Price.

3)All the bids/ tenders submitted for the purchase of the above property/s shall be accompanied by Earnest Money as mentioned above. EMD amount favouring
“India Shelter Finance Corporation Limited”. The EMD amount will be return to the unsuccessful bidders after auction.

4)The highest bidder shall be declared as successful bidder provided always that he/she is legally qualified to bid and provided further that the bid amount is not less
than the reserve price. It shall be the discretion of the Authorised Officer to decline/acceptance of the highest bid when the price offered appears inadequate as to
make itinadvisable to do so.

5)The prospective bidders can inspect the property on 08-April-2023 between 11.00 A.M and 5.00 P.M with prior appointment.

6)The person declared asa bidder shall, i i after the decl ion, deposit 25% of the amount of purchase money/ highest bid which would include
EMD amount to the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be put to fresh auction/sale by private treaty/sale by
Publicauction.

7)In case the initial deposit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser to the Authorised Officer on or before
the 15th day from the date of confirmation of the sale of the property, exclusive of such day or if the 15th day be a Sunday or other holiday, then on the first office day
afterthe 15th day.

8)In the event of default of any payment within the period mentioned above, the property shall be put to fresh auction/ sale by private treaty. The deposit including
EMD shall stand forfeited by India Shelter Finance Corporation Ltd. and the defaulting purchaser shall Iose all claims to the property.

9)The above sale shall be subject to the final approval of ISFC, i parties are to verify/ irm the statutory and other dues like Sales/Property tax,
Electricity dues, and society dues, from the respective departments / offices. The Company does not undertake any of the property.
10)TDS of 1%, if any, shall be payable by the highest bldder over the highest declared bid amount. The payment needs to be deposited by the hlghest bidder in the PAN
ofthe company and the copy of the challan shall be tothe

11)Sale is strictly subject to the terms and conditions incorporated in this advertisement and into the prescribed tender form.

12)The successful bidder/purchaser shall bear all stamp duty, regit ion fees, and inci for getting sale certificate registered as applicable as per law.
13)The Authorised Officer has the absolute right to accept or reject the bid or adjourn / postpone / cancel the tender without assigning any reason thereof and also to
modify any terms and conditions of this sale without any prior notice.

14)Interested bidders may contact Mr. NARENDER SINGH at Mob. No. +91 - 94611 65805 & Mr. VINAY RANA at Mob. No. +91 - 79886 05030 during office hours
(10.00AM to 6.00 PM).

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned Borrowers/Mortgagors/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice under section
13(2) with as on date interest and expenses before the date of Auction failing which the property shall be auctioned and balance dues, if any,
will be recovered with interest and cost from you.
PLACE:Rajasthan

Date 25.03.2023

For India Shelter Finance Corporation Ltd
Authorised officer.




